NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,

DAILY CAUSE LIST DATED 20.07.2021 (TUESDAY)

Member (Technical)

For Admission (Fresh Case)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Manish Gupta Vaibhav Tyagi
(Ins) No. 466 of Resolution Professional of JC World
2021 Hospitality Pvt. Ltd.
Vs.
For Admission (After Notice)
2. Comp. App. (AT) | Gaurav Dilipraj Panwar Saurabh Ajay Rajendra Beniwal-
(Ins) No. 1466 of | Vs. Gupta RP
2019 Raksha Bullion & Anr. Harsh Surana-R1
Kumar Sumit-R2
3. Comp. App. (AT) | Praful Nanji Satra Malak Manish Bhatt | Prakash Shinde-R1
(Ins) No. 713 of | vs. to R3
2020 Vistra ITCL (India) Ltd. & Ors. Devarajan Raman-
IRP
4. Comp. App. (AT) | Reliance Naval and Engineering Ltd. Arpan Behl Yogesh Jagia-R1
(Ins) No. 88 of Through its Resolution Professional Mr. Rajesh Srivastava-
2021 Sudip Bhattacharya IRP
Vs. Rajesh Srivastava-R2
A.P. Securitas Pvt. Ltd.
5. Comp. App. (AT) | Cotton Casuals (India) Pvt. Ltd. Deebojyoti Rahul Auddy-R1
(Ins) No. 206 of | Vs. Bhattacharya Nikhil Parikshith-R2
2021 Kanchan Dutta & Anr. Abhay Anand Jena
6. Comp. App. (AT) | Dinesh Gupta Sumesh Dhawan Abhishek Anand
(Ins) No. 276 of | Vs. Viren Sharma-R1
2021 Vikram Bajaj
Liquidator M/S Best Foods Ltd.
7. Comp. App. (AT) | Gurudeo Exports Corporation Pvt. Ltd. | Rahul Gupta RK Gupta-R1 & R2
(Ins) No. 301 of & 3 Ors.
2021 Vs.
Akash Singhal
Liquidator of Amira Pure Foods Pvt.
Ltd. & Anr.
Copy to: -

By order of Hon’ble Officiating Chairperson
-sd/-
Registrar
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